273 Papers lawd [7 JAN, 19 2]

on ﬂtite’ 'Talzbl(e 274
SOURCE DEVELOPMENT (SHRI st
BHAGEY GOBARDHAN): (a) to (c)
The news items mn question did not
come to the notice of the Government
earlier because they were published in
local newspapers. Such matters are
considered by the Board of Governors
of the Institute which 1s fully autono-
mous However, the criminal case of
alleged violation of Bihar Shops and
Establishment Act by the Director of
the Institute wag brought to the notice
of the Government Thig matter still
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MR CHAIRMAN Now papers to be
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Chaur.] gfeq 9. . &  1908/91]

Report and Accounis (1988-89) of the
Sports Authority of India, New
Delhi and related papers

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
RAJMANGAL PANDE): Madam, I
lay on the Table a copy each (in
English and Hindi) of following pa-
pers.— - -

(1) Annua] Report and Accounts
of the Sports Authonity of India,

New Delhi, for the year 1988-89,

(1) 1989-90 & =a§ & fau
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accepting the above Report. . L Report and Accounts ( 1939390) of

(1) Statement giving reasons for
the delay in laying the papers men-
tioned at (i) above

[Placed m Library. See No LT-
1619/91 for (1) to (u1)]

1. Report and Accounts (1989-90) of
the Neyveli Lignite Corporation
Ltd , Neyveli (Tamil Nadu) and
related papers.

II. Report and Accounts (1989-90) of
the Indian Renewable Energy
Development Agency Ltd., New

- Delhi and related papers.

the Bharat Petroleum Corpora-
tion Limited, Bombay and related
papers.

II. Report and Accounts (1989-90) of
the Indian Oil Corporation Ltd.,
Bombay and related papers.

IIl. Report and Accounts (1989-90) of
the Hindustan Petroleum Corpo-
ration Limited, Bombay and re-
lated papers.

IV. Report and Accounts (1989-90) of
the Madras Refineries Limited,
Madras and related papers.



